<I TEM NO. 101 COURT NO. 3 SECTI ON XVI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 7753/2009
GHAZI ABAD DEVELOPMENT AUTHORI TY Appel | ant (s)
VERSUS
BRIJISH DI XI' T Respondent ( s)
(with office report)
Date : 08/06/2016 This appeal was called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE PI NAKI CHANDRA CGHOSE
HON&#39; BLE MR. JUSTI CE AM TAVA ROY
( VACATI ON BENCH)
For Appellant(s) M. T. Mhipal, Adv. (Not Present)

For Respondent (s)

UPON perusi ng papers the Court nade the foll ow ng
ORDER

No one has appeared on behal f of the appellant.

List the matter after summer vacati on.

(Jayant Kumar Arora)

Sr. P.A  (Sneh Lata Sharm)

Court Master



